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S.Nu. | Nume of officer with prescat post | Name of the vacant posts of which the

SARVA SHREMS, : Frosiding Officer appointed in addition
to hissher own duties
JUDGE, MACT, CHTTTORGARH

) SUNIL KUMAR GUPTA

ADJ NO.L, CHITTORGARH

2. HARUN '
DISTRICT & SESSIONS JUDGE,
KARAULL

3 URMILA VERMA

JUDGE, FAMILY COURT,
SAWAIMADHOPUR

3, BHANWAR LAL BUGALIYA
JUDGE, MACT NO.1, UDAIPUR

YUDGE, MACT, KARAULY

JUDGE, MACT, SAWAIMADHOPUR

JUDGE, MACT NQ.2, UDAIPUR

Note-

. The officers shall dispose off minimum 40% additional work as per
circular of standard of worlc

. The cases in which direction of higher Court for time bound disposal of
case, shall be decided on priority basis.
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ASTHAN HIGH COURT, JODHPU

.

No.Estt.b2(v)1/WA/2020/3832 Date : 14.09.2020
Copy forwardex! to the following for information and necassary action;-

The Reglstrar-Cum-Principal Secretary to Hon'ble the Chicef Justice, RHE, Jadhpyur/Bench, Jaipur,

The Secrefary to the Law Minister, Government of Rajasthan, Jaipur.

£.5. to All Hon'ble Judges at Jodhpur, ' .

The Principal Secretary to the Government, Law Department-Cum-Legal R.em_embrancer, P._a;asthan, Jaipur,
The Secretary to the Government of Raf., Department of General Administration (Gr.2}, Jaipur.

The Secretary, Lokayukta, Sachivalaya, Jaipur.

The Accountant General, Rajasthan, Jaipur. _ . -
The Reglstrar General [Registrar(Vig.}/lAdmn. )/ (Ruies)/(Ciass. )/ { Exam. Y OSD({FRI )/ (Judicial) Rajasthan High
Court, Jodhpur and Registrar ha. At Delh. o 7

The Registrar{Admn,), Rajasthan High Court Bench, Jaipur with the request to distribute the copies of this
orger to ail the Hon'ble Judges sitting at Jaipur through P.S., Member Secrata'ry, Rajasthan State Legal
Services Authority anc ait the Judiclal Officers pastad in the Registry at Jaipur 8ench, Jaipur.

10. All Jt. Registrars/ Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench, laipur.

11.Concerned Distrlet & Sessions Judges’ with the request to serve/drcutdte the copy of this order w the

concerned Courts/Posts/Officers/Treasury Offlcers as per direction Issuad vide this office letter No 17022
dated 08.10.2015.

12.The Director, Rajasthan State ludiclal academy, Jodhpur.
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13.A.0.],, Classification Section (Website), Rajasthan High Court, Jodnpur/Bench, Jaip q;’l;’
pérsona!l File/

Conf./Accounts/General/Sub, Court/Statistics/ N
Computer Cell/RIS Leave/Ir.Act./Bullding Cell RE R (ADMN.)



